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 bring  joy  to  the  people  of  Kashmir,

 who  have  all  along  suffered  the  misery
 of  shortage  of  essential  commodities,

 exorbitant  prices  and  other  concomi-

 tant  economic  deprivations,  due  to  We

 closure  of  the  present  national  high-

 way  during  the  winter  months  and  the

 rainy  Season.

 &

 ।  urge  upon  the  Union  Ministry  of

 Transport  to  take  note  of  the  magni-

 tude  of  the  problem  and  explain  the

 same  to  the  Planning  and  _  Finance

 Ministry  in  right  perspective,  so  that

 the  difficulty  could  be  solved  for  ever.

 (ii)  Working  of  Jawahar  La]  Nehru  Uni-

 versity.

 SHRI  ४.  BALANANDAN  (Mukunda

 puram)  :  911,  what  is  happening  in

 Jawaharlal  Nehru  University  today  is  not

 only  the  concern  of  the  students,  teachers

 and  Karmacharis  alone,  but  is  the  con-

 cern  of  the  entire  democratic-mindeJ

 people  of  the  country.

 Sir,  the  admission  policy  which  the

 JNU  authorities  have  taken  will  deprive

 the  students  from  16  States  and  a  large

 number  of  socially  and  economically

 deprived  students.  This  policy  will  only

 cater  tothe  privileged  sections  of  our

 society.  This  change  in  the  admission

 policy  not  only  is  a  move  to  alter  the

 basic  character  of  this  University,  but

 also  has  bearing  on  the  educational

 policy  in  the  country  as  a  whole.

 Sir,  the  University  failed  to  achieve

 any  of  the  targets  set  by  the  Government.

 With  regard-to  the  utilisation  of  funds

 for  19८0  (11010 15  a.  shortfall  of  the

 targets  :  to  Construction,  the  shortiall

 is  65%;  for  Built-up  area,  the  shortfall  is

 66%;  for  Students-Intake,  the  shortfall  is

 14%;  in  Faculty  Position,  the  shortfall!  is

 26%.

 This  failu:e  to  achieve  the  construction

 target  has  deprived  the  University  of

 Hostels,  Auditorium,  Canteen,  etc.  Till

 now,  44  successive  Enquiry  Commissions

 have  gone  into  the  corruption  cases,  but
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 no  action  was  taken  in  any  of  the  cases.

 Therefore,  ।  urge  upon  the  Gevern-

 ment  to  set  up  an  A'l-Party  Parliameatary
 Committee  to  go  through  all  these

 allegations  and  considerਂ  the  §8-Point

 Demands  of  the  JNU  Students’  Union.

 (iii)  Setting  up  of  a  Super  Thermal
 Power  Station  at  North  Karampura,
 Bihar.

 प्रो ०  भजीत  कुमार  मेहता  (समस्तीपुर)  :

 उपाध्यक्ष  महोदय,  बिहार  का  विद्युत  उत्पादन

 इतना  क्षीण  है  कि  24  घंटे  में  कहीं  दो  घंटा

 दौर  कहीं  वह  आपूर्ति  भी  नहीं  हो  पाती  ।

 बहुत  से  उद्योग  पहले  ही  रुग्ण  या.  बन्द  हो

 गए  हैं  और  ऐसा  चलता  रहा  तो  बचें  हुए

 उद्योग  भी  बन्द  हो  जायेंगे  ।  डीजल  जनरेटिंग

 सेट  बैठाने  के  लिए  प्रोत्साहित  किया  जा  रहा

 है  किन्तु  इससे  उद्योगों  पर  अतिरिक्त  भार

 ही  पड़ता  है।  उत्तर  बिहार  की  परिस्थिति

 तो  और  भी  विषम  है।  काँटी  कमल  पावर

 स्टेशन  और  छोटा  नागरपुर  में  "कोपल  कारोंਂ

 हाइड्रो  इनेक्ट्रिक  परियोजनायें  अवर  में  लटकी

 हुई  हैं।  उधर  उत्तर  प्रदेश  के  मिर्जापुर  जिले

 के  शक्ति  नगर  में.  20  किसी  के  व्यास  में

 पांच  तापीय  बिजली  घर  बनाये  जा  रहे  हैं  ।

 इन  सब  में  कोयले  पर  आाधारित  संयंत्र  होंगे

 जहां  1.3  लाख  टन  कोयला  रोज  जलेगा |

 कितना  कारबन  डाइआक्साइड,  कार्बन  मोनो-

 साइड  और  नाइट्रोजन  आक्साइड  बनेगा

 सोचा  जा  सकता  है  भर  वायुमंडल  प्रदूषण  के

 परिमान  की  कल्पना  की  जा  सकती  है  ।  ऐसी

 परिस्थिति  में  क्या  यह  उचित  नहीं  होगा  कि

 "सुपर  तापीय  बिजली  घरਂ  दूर-दूर  पर

 बनाये  जाय |  दक्षिण  बिहार  का  “उत्तरी

 करणपुर  कोयला  क्षेत्रਂ  इसके  लिए.  उपयुक्त

 स्थान  है  ।  इससे  जहाँ  बिजलीघरों  के  केन्द्रीय  -

 करण  से  उत्पन्न  प्रदूषण  का  खतरा  कम  होगा,

 इस  क्षेत्र  में  ऊर्जा  संकट  का  भी  हल  निकलेगा ।
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 कुमार,  मेहता  |

 बिजली  उत्पादन  के  लिए  आवश्यक  पानी  या

 तो  दामोदर  की  सहायक  “'हजारो  नदीਂ

 अथवा  कोयल  कारो  के  केचमेंट  से  “age

 नालेਂ  से  उपलब्ध  कराया  जा  सकता है  ।

 अतः  मै  सरकार  से  मांग  करता
 हूं  कि  वह

 उत्तरी  करणपुरा  कोयला  क्षेत्र  में  सुपर  तापीय

 बिजली  धा  की  स्थापना  कर  इस  अंचल  में

 बिजली  की  कमी  दूर  करे  ।

 (iv)  Reported  loss  of  Urea  at  Barauni
 .  Plant  of  Hindustan  Fertilizers.

 el  चन्द्रपाल  इतनी  (हाथरस)  :
 उपा-

 ध्यक्ष  महोदय,  हिन्दुस्तान  फर्टिलाइजर  के

 बरोनी  खाद  कारखाने  से  दो  करोड़  रुपये

 मूल्य  का  यूरिया  गायब  है।  जानकार  सूत्रों  के

 अनुसार  जून  1983  से  दिसम्बर  1983  तक

 कारखाने  में  कुल  72613  मीट्रिक  टन

 यूरिया  का  उत्पादन  हुआ  था  ।  मंडार  से  पहले

 से  14550  मेट्रिक  टन  यूरिया  थी  ।  दिसम्बर

 83  तक  भंडार से  75055  मेट्रिक  टन  यूरिया

 निकाली  गई।  इस  प्रकार  कुल  87,163

 मेट्रिक  टन  यूरिया  में  75055  मैट्रिक  टन

 निकालने  के  बाद  12120  मेट्रिक  टन  यूरिया

 भंडार  में  रहना  चाहिए  था  परन्तु  भंडार  में

 ढाई  हजार  टन  यूरिया  बची  हुई  है  जो  बेकार

 बताई  जाती है  ।  इस  प्रकार  लगभग  10

 हजार  मीट्रिक  टन  यूरिया  मंडार  से  रहस्यमय

 ढंग  से  गायब  बताई  जाती  है  जिसकी  कीमत

 खगैभग  दो  करोड़  रुपये  से  अधिक  आँकी  जा

 रही  है  ।  ऐसी  आशंका  व्यक्त  की  जा
 रही  है

 कि  यदि  समय  रहते  इसकी  जांच  नहीं  की

 गई  तो  तोल  आदि  में  कमी  दिखाकर  मामले

 को  रफा-दफा  कर  दिया  जायेगा  |

 अत:  मेरा  सरकार  से  अनुरोध हैं  कि  इस

 मामले की  गंभीरता  को  देखते  हुए  इसकी

 किसी  उच्च  स्तरीय  एजेंसी  से  शीघ्र  जाँच

 करायें  और  दोषी  पाथे  जाने  वाले  अधिका-
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 कारियों
 के

 खिलाफ  कड़ी  कानूनी  कारवाई

 अमल  में  लायें  ।

 (v)  Financial  Assistance  to  Nagaland
 to  help  farmers  who  lost  their  crops
 duc  to  recent  natural  calamities.

 SHRI  CHINGWANG  KONYAK

 (Nagaland):  ।  want  to  draw  the  atten-
 tion  of  the  Government  with  regard  to

 demage  of  crops  in  various  parts  of

 Nagaland  1851  ycar.

 Sir,  as  a  result  of  torrential  78105

 during  the  monsoon  period  last  year,
 there  had  been  devastation  of  standing
 crops  due  to  flash-flood  in  various  part
 of  Nagaland.  Such  damages  were  again
 followed  by  chattering  losses  of  ripended
 fields  during  the  month  of  Octobzr,  1983
 due  to  high  wind.

 Detailed  statement  showing  the  extent
 of  losses  to  the  farmers  had  been  submit-
 ted  by  the  State  Government  for  grant  of
 Central  assistance.  But  so  for  no  financial
 assistance  has  been  provided  for  the  pur-
 pose.  The  Central  Government  owes  its

 responsibility  to  provide  financial  assis-
 tance  for  the  purpose,  as  this  is  a  natural

 calamity.

 ।  would,  therefore,  urge  on  the

 Government  thit  immediate  steps  should
 be  takcn  to  provide  adequate  financial

 assistance  to  the  State  Government  for
 the  purpose.

 (vi)  Demand  for  a  separate  Master  Plaa
 for  removal  of  slums  in  old  Delhi.

 SHRI  BHIKU  RAM  JAIN  (Chandni
 Chowk):  1  is  a  matter  of  regret  that

 the  DDA,  instead  of  looking  to  the

 problems  of  Delhi,  rcmoving  of  slums,

 helping  the  poor  residents  living  in  dingy
 and  insanitary  katras,  finding  suitable

 places  for  commercial  purposes  to  cater

 to  Delhi’s  needs,  has  been  busy  _  10  build-

 ing  tenements  or  beautifying  other  places
 outside  the  walled  city  called  Shahjahana-
 bad.  The  newly-built  houses  have  not

 solved  the  miseries  of  the  slum  dweller,


